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CENTRAL #\UﬂiNISTRATIVE TRIBUNAL
CALCUTTA BENCH .
Dt. of Order:11.2.2002.

Hon'ble Mr. B.P. Singh, Administrative Member

_ Hon'*ble Mr. M.L. Chauhan, Judicigal Member.

L BENCDE BEHARI MONDAL
VS
UNION OF INDIA & GRS

For the Applicant: Mr.Samir Ghosh, Counsel
For the Respondents: None.
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